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busy in booking and reservation offices in
bigger cities for as long as half-an-hour to
forty-five minutes, passengers seeking infor-
mation on phone are put to great difficulty-;
and

(b) if so, the steps
propose o take in this regard ?

THE MINISTER OF TOURISM AND
CIVIL  AVIATION (DR. KARAN
SINGH) : (a) and (b). The Indian Airlines
are fully aware of the inconvenience caused
by the delay in getting the booking offices on
telephone due to the telephone lines being
busy. There are instructions to the regions
for constant review of the telephone
requirements and additional telephones are
provided wherever necessary, subject to
availability.

Government

Separate State for Adivasis of Dangs in
Gujarat

7591. SHRI Z. M. KHANDOLE :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether itis a fact that dueto
neglect of the problems of the Adivasis of
hilly Dangs area by the Gujarat State, an
opposition M. L. A. of Gujarat Vidhan
Sabha has demanded a separate Adivasi
State ; and

(b) if so, what steps Government
propose to take to safeguard their interests
and to promote the welfare of backward

people there ?

THE DEPUTY MINISTER IN THE
MINISTRY. OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) and (b). Facts
are being ascertained from the State Govern-
ment.

1. C.S. Officers who were granted
Annuity in Pound Sterling

7592. SHRI C.C. DESAI: Will
the Minister of HOME AFFAIRS be
pleased to state :

(@) the number of non-Indian and
Indian officers of the 1. C. S. who retired
after the 15th August, 1947, and before the
26th January, 1950, and were granted
annuity in pound sterling ;
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(b) the number of non-lndian and
Indian Officers of the I. C. S. who retired
after the 26th January, 1950 and before
12th June, 1956 and were granted annuity
in pound sterling ;

(c) the number of such officers who
retired after the 12th June, 1956 and were
granted annuity as referred to above ;
and

(d) whether Government have paid
any annuity to an Indian Officer of the
I.C.S. in pound sterling converted into
Indian rupees after April, 1957 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) o (d). In
accordance with article 974 of ths Civil
Service Regulations, an 1.C.S. Officer has to
apply to the Statc Government, on whose
cadre he is borne, for sanction of annuity
and annuity is sanctioned by the State
Government. Therefore, the Government of
India do not have any information regard-
ing the annuity sanctioned to the I.C. S,
Officers from time to time. Collection of this
information from the State Governments
and the audit officers in respect of officers
who have retired over such a long period
will involve labour and expense which may
not be commensurate with the results
likely to be achieved.

Expsmsion of Coastal Shipping
7593. SHRI N.R. DEOGHARE : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state : .

(a) whether itis a fact that Govern-
ment have not paid adequate attention to,
and shown interest in, the problem: of
expansion of coastal shipping in spite of
the recommendations of several sub-Com-
mittees of the National Shipping Board
and other Committees ; and

(b) if so, the reasons therefor ?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, AND SHIPPING
AND TRANSPORT (SHRI RAGHU
RAMAIAH) : .(a) and (b). No Sir. The prob-
lem of maintaining a viable and efficient coas-
tal fleet has been constantly engaging the
atfention of Government. But it has not
been possible so far to underiake any



81 Written Answers

programme of expansion of coastal shipping,
as recommended by various Committees,
because of the uncertainty in the availability
of coal for movement by sea which consti-
tutes the largest single commodity moving
in the coastal trade. For various reasons
such as improvement in rail capacity,
development of outlying coal fields, increas-
ing dieselisation and electrification in
Railways and the switching over of cerlain
industries from coal to furnace oil, it is
estimated that after 1971-72 there will be no
coal available for transporiation by the sea
route. The volume of other dry cargo traffic
on the coast has also been showing a matter
downward trend. However, the whole matter
is now under active consideration in consul-
tation with the Planning Commission and
the various Ministries concerned and it is
hoped that a firm decision as regards the
size of the dry cargo coastal fleet will be
taken before long.

Reservation of Post of Map Officer for
Scheduled Caste Candidates

7594. SHRI A.S. KASTURE: Will
the Minister of HOME AFFAIRS be pleased
10 state :

(a) whether the post of Map Officer in
the office of the Registrar General of India
was reserved for thé Scheduled Castes when
it was advertised in the month of June,

1962 ;

(b) whether the same post has been
advertised as general in the month of
February, 1969 ; and

(c) If so, the reasons for de-reservation
of the post particularly when the prescribed
percentage reserved for the Scheduled
Castes has not yet been filled up in the
office of the Registrar General of India with
regard in Central Civil Service Class I ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF HOME AFFAIRS (SHRI K.S.
RAMASWAMY):(a) and (b). The vacancy in
this post was advertised in June, 1962 as
reserved for Scheduled Castes/Tribes candi-
date and the subsequent vacancy in the same
post was adveniseq as general in February,
1969.

() Reservation is made with reference
to the vacancy ina post and no post as
o

VAISAKHA 5, 1891 (SAKA)

V'ritten Answers 82

such is treated as reserved. In this case the
subsequent vacancy referred to in the post
occurred in November, 1968 and according
to the roster maintained under the pres-
cribed procedure for filling up Central Civil
Service Class I posts in the office of the
Registrar General and ex-Officio Census
Commissioner, that vacancy fell on un-
reserved point in the roster and was there-
fore treated as general.

a7 ays afagw

7595. st ACEAW €T AN ¢

=t wew fagrd Aol -
= T fag .

=t Ty T W
=t gEs WA

w7 AYaga aan ofvagw @ 98 s
F gar F fF ¢

(%) ¥=Ta wew qfkags fow & o9
a® Fa feadt gsf amrs o § o) gy
17 a8f § 99 97 fFgar @ Hgar
gift g&; ok

(@) w37 frmr &1 wfasg & dyern
FaTE?

#ag F19 WX Aagw qur ofcagw
w50 (st TgTEm) : (F) T weF
qfag frw § o9 aF T 16147000
Oy #1 qe g w1 1965-66 F
far F1 AT 0.68 ATE T FTATH
gar | qafy  1966-67 WX 1967-68 #
3y AT 16.52 M@ WY AR 16.69
ar@ vy & gife gd

(=) fama Y St daadfa AT
faaraia &1

Reconstruction of Inner Circle in Connaaght
Place, New Delhi

7596. SHRI M.L. SONDHI : Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether it is a fact that th: innzr
circle of Connaught Place, New Delhi,





